LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART-II

(General information relating to legislative and other matters)
Menday, 26 February, 2018/07 Phalgun, 1939 (Saka)

No. 117
Sub: DETENTION OF MEMBERS

Hon’ble Members are hereby informed that following message has been received from
Dy Commissioner of Police, North Distt., Delhi:

“FIR No.54/18, dated 20.02.2018 u/s 186/332/353/120-B/504/342/506(ii)/323/34
IPC was registered at PS Civil Lines, Delhi. In this case, Sh. Prakash Jarwal, MLA from
Deoli Constituency and Sh. Amanatullah Khan, MLA from Okhla Constituency were
arrested on 21.02.2018.

Prasanna Kumar Suryadevara
' Secretary
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